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't of W Germany C ~llor 

2603. SHRt B LAKRISHNA 
WAsNlK : 

SHRT B.V. DE Al : 
SHRI OHUFRAN AZAM : 

Will the Minister of EXJ'BRNAL 
AFFAIRS be pl to ilate: 

or talb held with 
of 

(b) whether it is a fact that the FRG 
bu hown much iatcrest lo 
devdopmcnlal 1i ities tn lodia 
as ured further rid and taoce t rough 
the Prime Foreign Bank l:ased in West 
Germany oo easy terms ; and 

(c) if so. the details thereof and 
follow-up action being pror>osed ? 

THE MINISTER OF STATE I THE 
MINISTRY OF IDCTER AL AFFAIR 
(SHRI A A. RAHIM} : (a) The a_. 
cbanae of views. on mailers of mutu I 
iniqeal took pl in ambiance of 
~ nd dour, Both si a 
result, have now a better mut I undtr· 
staodmg and this cannot but conmbute 
towards the further improVl:ment of re-
lations between India and the FRG. 

(b) and (c) The FRO's aDJlual aid 
ass· tance is an index of that country's 
inter t in Indian developlllCDtal ac:iivitics. 
The FRG Oovert)mellt has pledaed 10 
sympathetically consider an mhapceme.nt 
of id. 

Mani prb-Cbandar Railway Une 

2.604. SHRI J.S. PATIL : Will the 
Minmer or RAILWAYS pt to 
state.· , 

(a) whether the 26 Km Manikprh 
Cbmdur rail line projectf in Cbndra-
pur lttrict ab htra under the 
South tral RaiJ y in making 
factory oirreu ; ~ 

(b) if to, the nature or work done 
far and the f ork to be c m-
pleted; 

(c) wbetbe.r it • I o ~ t ~h t the 
propo11ed tail line when completed ill 
not be able to take I d beyond t o 
million tonnes per year : and 

(d) whether any further au mentation 
or t id ran· line i pro in iew 
of th111e !mportant cement plant which 
are likely to be com.mi ioncd in the area 
co red by the rail y line and hi b are 
CXJJ«t4ro to tbro up more I d on the 

)'line ? 

THE JNISTER 
(SHRI A.B.A. GHA 
DHURJ) : (a) Y , 

s 

(o) o. Sir. lt . DOI true I t the 
rail hoe when co leted will 001 be ble 
to take load beyood two million tonnes 
per year. 
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1606. SHIU BR.Al A HA 
HA TY : Will 1he Mtnt ter of EXTER· 
NAL .AFF JR pl d to "Stale: 

dctaib ; and 

(b) 
t.C{ 

ture and Y ctirni 
aaa. It Tamili 
now? 

gional bodie with. apprQpriat.e po~s.. 

~re idcnt Jaye.wardene tias announced 
that he intends to plaec these proposals 
before an All Party Conference. It is 
eltpccted that tl:te 1'.U.L.P. w111 participate 
ia the conference. 

D ifferenoes between the two sides -have 
narrowed down but one or two issues 
remain outstanding and some details re-
main to be orked out. We have that, 
these differen will be resolved and a 
settlement will be reache" which "{ill 
fulfil Tamil aspirations with.in the frame-
work of Sri Lanka' unity. Our good 
offices will c:>ntinue to be available to-
ward lhis cod. 

(h) There ba.s been no recrudcsoence 
of chc communal vi lence w)lich occured 
in Sri Lanka in July this year, tb~1tgb 'the 
situation is still tense. 

Ex ditur'i! n 're : of Mc) uments 

2fi07. SFIRJ 1 JC:ll. CHOO'DlJAlu ; 
Will the Mini ~er of BOO'CA l'ION 
A D CUL TURB be pleased to state the 
t tal amount of expenditure incurred 
on ir, during • the past tell yc3.rs on 
Oolgumbad at Bijapur (Karna1aka), 
monuments at Bijapur City nd other 
monuments at Bijapur District protected 
and prese~d by :che Arcblleo1ogital 
Survey of India 'I 

THE D PUTY Mfm rnR IN THE 
M rWRI OP EDUCATION A ND. 
CULTUR AND SOClAL WELFARE 
(SffRI P.IC. TH · GO'N)' : Tho , 1nfor• 
ma ti n ' I bcit'I colleeted and' wilt be fa rd 
on t o Table of the Sabha. 

Export of lro Ore dlroe Pradl_p Port 

2608. SB.Rf ' CHINTAM>.N PANI-
OltAHI .' Win the Mioiste of SH P-
PI 0 AND'T-RA . PO. T 'be pleased to 
state: 

(a) whether Gove!D~nt ~e aware 
that export of ron ore tbrouah Pradip 
Port 1S dectliifug 'cvezy year ; 




